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1.

IN THE HIGH COURT OF DELHI AT NEW DELHI
CNR No. DLHC010091502019
OMP (ENF.) (COMM.) 15/2019 & I.A. 1572/2019

LOUIS DREYFUS COMPANY
INDIA PVT. LTD. .. Decree Holder
Through:  Mr. Jaspreet Singh, Senior
Advocate along with Ms. Indira
Bhakar, Mr. Sachin Sharma,
Mr. Prashant Rawat, Mr. Kabir
Singh, Mr. Vineet Singh, Ms.
Osheen Jain, Ms. Jaanvi, Advs.

Versus
MR. KRISHAN DHINGRA & ANR. ... Judgement Debtors

Through:  Mr. Abhishek Sharma and Mr.
Narendra M. Sharma, Advs.

CORAM:
HON'BLE MR. JUSTICE OM PRAKASH SHUKLA
ORDER(ORAL)
10.08.2026

At the outset, learned Counsel appearing for the respective

parties have informed that Judgment Debtors are presently undergoing

personal insolvency proceedings and moratorium is in operation.

2.

In view of the above, the present execution petition is disposed

of with liberty to Decree Holder to approach this Court by filing

enforcement petition, as and when situation arise.

OM PRAKASH SHUKLA, J

AUGUST 10, 2026/at
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Signing Datef10.08.2026
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